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SHRI PARVATHANENI UPENDRA: But 
the real point is different. He equated the city 
and the Government with the colonial 
powers. He said the Britishers exploited and 
the CPM exploited. That is the objection we 
have. He should not have said that. 

SHRI K. MOHANAN (Kerala); I would 
request the Prime Minister to withdraw that 
otherwise I would request you to expunge 
that from the proceedings. 

SHRI M. S. GURUPADASWAMY: I 
have a different submission to make.  t  . 

MR. CHAIRMAN; I have given a ruling 
and it stands. Now you cannot dis-uirb the 
proceedings. . 

SHRI LAL K. ADVANI: But I did not ask 
you to give a ruling. It would have been a 
good precedent if you bad advised him. 

SHRI K. MOHANAN; It is deregatory. 
SHRI PARVATHANENI UPENDRA; 

What is objectionable is that he equated the 
CPM Government wide colonial  powers. 

MR. CHAIRMAN; These are all in-
terruptions after I gave my ruling and 
therefore  nothing will go on record. 

SHRI K. MOHANAN:* 

SHRI SAT PAUL MITTAL:* 

SHRI     PARVATHANENI        UPEN-
DRA;* 

SHRI   RAMANAND   YADAV:* 

MR. CHAIRMAN: The Railway Minister 
will now reply to the debate on the Railway 
budget. 

THE BUDGET (RAILWAYS), 1985-86—
Contd. 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Mr Chairman, 
we had a most constructive debate 

Not recorded as ordered by the Chair. 

     on the Railway Budget. A lot of valuable 
suggestions were made. There was also some 
criticism    most of which was con-   structive. 

[The Deputy Chairman in the Chair] 

But I detected in all the speeches an under-
current of understanding and would like to 
thank the Hon'ble Members for displaying 
that sentiment. It increases our confidence 
that We will receive the full support of the 
entire House in implementing rigorous steps 
in the Railways and improving the eniire 
management system in the whole orga-
nisation. 

the Indian Railways is the most important 
infrastructural requirment for the economic 
development of the country. There is no point 
in your steel mills producing brilliant balance 
sheets or your cement factories making vast 
profits, if the goods produced by them are not 
going to be transported from the point of 
production to the point of demand. Indian 
Railways also contribute to other areas of our 
national iife like defence and the emotional 
integration of the nation. 

I feel that sometimes the enormity of 
the task that the Railway family is en 
gaged in is not fully grasped. The Indian 
Railways is the second largest in the world. 
Our network criss-crosses the Indian sub 
continent and covers a total length of 
1 61.000 kilometers. As many as 7,000 sta 
tions this massive network 
which serves 11,000 trains every day. 
We are the world's largest employer in 
the public sector and our family consists 
of 1.8 million which is almost equal to 
the population of Jumaica or Panama. 
Every day on the Indian Railways we 
carry 11 million passengers which is 
almost equivalent to carrying one Australia. 
The total mileage traversed by the Indian 
Railways in one day is equivalent to gird 
ling the globe 35 times. It is this colossal 
operation that we have to streamline and 
modernise if we arc to properly pave the 
way for the Indian Railways to play    a. 
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significant role when India enters the next 
century. This Budget should therefore, be 
looked upon as the first phase of a programme 
to put the system well and truly back on the 
rails. This year, an attempt is being made to 
stem the slide both from the aspect of finance 
as well as from that of materials—and lay the 
foundation tor the expansion and modernisa-
tion of the entire system, instead of presenting 
the country in the 1990s with a totaly run 
down decrepit, unsafe and losing concern. Our 
responsibility, Madam, is to provide for the 
terrestrial voyage of the passenger, and not 
prematurely despatch him on his celestial one! 
You will notice, therefore, that in the Plan 
allocation of Rs. 1,650 crores this year, as 
much as over 25 per cent allocated to. rolling 
stock, 25 per cent to track renewals 10 per cent 
to electrification and 5 per cent to workshops. 
In other words, 65 per cent of the total outlay 
is .being allocated to aspects, which would in-
crease safety, speed and efficiency over period 
of tine. It is only after these areas have been 
adequately provided for that we can launch 
into a spfedy imlementa-. tion of construction 
and expansion of new lines in future years. 

Madam, improvements in the railway 
system can be broadly brought under tiinp 
main heads: Safety, Punctuality, 'Cleanliness, 
Utilisation, Technology, Passenger 
Amenities, Elimination of Wasteful 
Expenditure. New Avenues of Income. and  
Better Man-Management. 

As far as safety is concerned, it must . 
admitted that the performance leaves much to 
be desired. The total number of accidents in 
the period April to February of each year was- 
1977-78-805, 1978-79-863, 1983-84-715 and 
1984-85 753. Over the years there has been a 
decrease. But this i s not good enough, and 'it 
is not acceptable. However, what are the 
reasons for this dismal record? Over the Past 
many years I feel that the Railways have 
suffered from a lack of proper economic plan-
ning and the cumulative effect has snowballed 
and culminated in the present situation. The 
total assets today at approximately Rs. 8236 
crores at book-value. And our 

contribution to the Deperciation Reserve 
Fund over the last many years has been kept 
at a woefully low figure. This allowed fares 
and fright rates to be pegged to artificially 
low level and yet resulted in a surplus budget. 

The Depreciation Reserve Fund contri-
bution in 1977-78 was Rs. 140 crores, which 
means it was 2.92 per cent of the capital at 
charge; and 1980-81 it was Rs. 220 crores, 
which meant it was 3.6 per cent of the capital 
at charge. The figure this year is Rs. 920 
crores or 10.4 per cent of the capital at charge. 
Through the years, due to poor generation of 
internal resources and a very small ploiigh 
back, renewals of track and equipment and 
their 
maintenance de'enorated at such a pace that it 
has resulted in a backlog of 20, 306 Kms., 
which comprses approximately one-third of 
our total Kilometrage. 

Every year 2900 kilometres of railways 
line comes up for renewal. With rao'dly 
increasing prices of steel and other inputs, 
we are not able to meet even the annual 
track renewal requirement which in 
creases the back-log every year. In 1980- 
81 rail fractures detected were 4517-in 
1984-85, this figure had reached 9200. 
Do Hon. Members really expect that rail 
safety will improve if we do not ade 
quately provide for it provision of Rs. 
415 crores net this year will allow for 
renewal approximately of 3000 kilometres 
of railway line so as to meet the annual 
requirment       and to      wine       out 
approximately 700 ki'ometres of the back log. 
I feel that it was just sheer providence that 
only one life was lost in the accident at 
sholapur that accured prima facie due to 
breakage of the rail. But it was only because of 
the modern anti-telescopic design of the 
coaches that more passengers were not killed. 
If you look at the photographs, coaches are 
piled one on top of other. Only one person was 
killed. He too was a ticketless traveller, who 
was travelling between two coaches. It is 
entirely due to the work of our rail designers 
and coach manufacturers at Perambur that 
more people did not lose their lives. But point 
1 am trying to make is that the accident took 
place because part of the railways track gave 
way. We are as disr-turbed as you are , if not   
more , about 
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[Shri Madhavrao Scindia] these accidents 
happening. But can the accidents be merely 
wished away? I wish they could but they 
cannot and realities will have to be faced. The 
short-term popu. lariarity individuals heading 
the Railway Ministry is meaningless if it s 
achieved by sacrificing rail system's long-
term interests. It is with this courage of 
conviction that our railway Minister Shri 
Bansi Lal, is grimly tackling the situation and 
he is a man who should be supported in 2iis 
task and not berated. 

In 1977-78, only R». 41 crores were 
provided for track renewal with was 9.7 of the 
total annual outlay. In 1930-81 109 crores 
were provided which was 11.2 per cent of the 
total annual outlay . In 1984-85, Rs. 300 
crores were provided which was 18.17 of the 
total annual outlay. This year, the percentage 
has risen to 25.15 of the entire annual outlay. 

Similarly, signalling and telecommunication 
systems need revamping and Rs. 40 crores 
have been provided for. For our fleet of 
400,000 wagons and 40,000 coaches, we 
ideally need Rs. 600 crores for 15,000 new 
wagons and 2,000 coaches. We have been 
able to provide less than Rs 310 crores. We 
want to give priority to these aspects to 
improve safety and the general efficiency of 
the  system. 

As far as human causes for accidents are 
concerned, a 10-point action plan whichi the 
Railway Minister has prescribed has been  
launched in phases. I am sure that over a period  
of  time  this  will     have results.   It   lays   
down   rigorous   schedules to be adhere;! to in 
the working systems and in the check systems. 
There will be a  significant  increase  in   
surprise  shacks and  ambush checks  and     the     
general mobility  of the  General  Managers.    
As far as the stag is concerned, an incentivef 
reward system is being considered to increase 
the propensity in running staff to maintain a 
good stfety record. 

1.00 P.M. 

A closer look at the situation prevailing in 
running rooms will also be taken. The 
purpose is to ensure that the tired running 

staff just checked in gets enough rest, 
relaxation and sleep in a peaceful atmosphere. 

THE DEPUTY CHAIRMAN:    Let me 
get the view of the House. Should we 
continue with the  reply? 

SHRI MADHAVRAO SCINDIA: If you 
want me to deal with individual, points, I will 
need  time. 

HON. MEMBERS: We will continue after 
lunch. 

THE     DEPUTY     CHAIRMAN:    We 
could do away with lunch 

SOME  HON.   MEMBERS   No.   no. 

THE DEPUTY CHAIRMAN: After lunch 
there will be a statement and then he will 
continue. 

Now, the House stands adjourned till 2 
o'clock. 

The House then adjourned for 
lunch at one minute past one of the 
clock. 

The House reassembled after lunch At two 
minutes past two of the clock, The Vice-
Chairman    (Shri   R.    Ramakrishnan 
in the Chair. 

THE VICE-CHAIRMAN SHRI R 
RAMAKRISHNAN): Now we will take up 
the Minister's reply to the Railway Budget 
first and the Statement will be taken up after 
that. Yes, Mr-Minister. 

SHRI MADHAVRAO SCINDIA; Mr. 
Vice Chajrman, Sir, I had just completed 
talking about the safety aspects. I now go on 
to a matter which exercises the patience of 
many hon. Members and that is the issue of 
punctuality. 

In the matter of punctuality, since the 
middle of lanuary I have been personally 
monitoring 60 trains, handpicked for being 
chronically late. This sort of chart is prepared, 
a four hourly chart. It shows the present 
position of these trains everr 
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at intermediary Stations, showing their arrival 
and departmrt timings and even if a train is 
late by 2 minutes it is marked on this chart 
and the reasons are also gifen. 

SHRI R. MOHANARANGAM (Tamil 
Nadu): Even a delay of two minutes is 
shown? 

SHRI MADHAVRAO SCINDIA; Yes, 
two minutes. I have 8 minutes and 5 
minutes shown here. I find that I do not 
have 2 minutes delay shown here in this 
particiullar chart. When I commenced 
monitoring these sixty chronically late 
trains, their punctuality percentage was 
about 25 per cent. I am glad to inform 
the House that within a matter of two 
weeks there was a sharp improvement in 
the punctuality percentage and it now ran 
ges between 65 and 75 per cent. It is difficult 
to make further improvement at present 
because the major reasons of delay are 
engineering restrictions which are very 
often caused because of tracks being 
renewed or repairs taking place or due 
to alarm chain pulling, which is some 
thing which requires the co-operation of 
the travelling public. • However, a con 
stant vigil is being kept and methods to 
overcome      these       difficulties will 
be      found. The   railways      this 
year carried 237 million tonnes of freight 
against the budget target of 245 million 
tonnes. The target next year is 250 million 
tonnes. But, at the end of the Seventh Five 
Year Plan, we will bei expected to carry 350 
million tonnes of freight. Keeping in mind 
the constraints of resources, an important 
way of meeting these requirements will be to 
improve the utilisation of the existing stock.  
Our wagon turn-round in 1983-84 improved; 
it came to 13 days; but    efforts will be 
constantly made, with the    help   of   the 
users in improvement in loading and 
unloading time, and with their cooperation, to 
reduce this even further. 

SHRI PARVATHANENI UPENDRA 
(Andhra Pradesh): It didn't improve; it 
deteriorated. 

SHRI MADHAVRAO SCINDIA: It 
improved. 

SHRI  PARVATHANENI  UPENDRA: 
Higher figure means it is  deteriorating. In 
fact, it should be lower figure. 

SHRI MADHAVRAO SCINDIA; I am 
glad I am educated by the hon. Member who 
was in the Railways. But in 1983-84, it was 
13.3 and In 1984-85, it is 13. So there is, I 
believe, a difference of .3, which could mean 
an in-provemnt. 

As far as technology is • concerned, I 
thjnk the bon. Member who has a lot of 
experience in me Railways, will 
agree        with me       that the 

pace of     scientific    development in the world  
is so fast that any system which plans without 
giving adequate priority to new technology, 
does so at its own peri). Apart from  purchasing  
new  locomotives from abroad with ultimate 
indigenisation at our production units    at    
Chitarafljan and  new designs of coaches and      
other equipments    manufactured    at    
Perambur and  various other places, complete 
computerisation  of Indian Railways, I think, 
could have the most important far-reaching 
effect. It would have a profound impact as far 
as activity connected with the Indian Railways 
is concerned, whether   it be  reservations, 
whether    it    be    freight loading, whether it 
be optimum inventory level,   whether  it   be   
man   management, whether it be engineering 
or whether it be wagons utilisation.   We have 
plans for an  Operation  Information   System  
at  a total  project    cost    of    Rs. 520  crores. 
Rs. 170 crores is on the hardware part of it and 
approximately Rs.  350 crores for the   
telecommunication  network which. is so  
important  for  its  back-up.    We   are 
determined to see that almost the entire 
computerisation programme, is  implemented   
within  the   Seventh  Five-Year      Plan 
(period.    Plans  are  afoot, to make com-
puterisation one of the foremost  priorities  of   
the  Ministry,   by  upgrading  the Computer 
Division' and  giving ft a very high profile 
within    the Ministry.    They could then, in 
conjknetion with the foreign consultants, 
effectively oversee speedy and successful 
implementation of this project. 

Further technological advancement and 
general improvement in efficiency would 
result by electrification of high-density 
routes.    Unlike what is popularly believ- 
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 Shri   Madhavrao  Scindia] ed, - electric  
traction  becomes  economical only  at certain 
levels of traffic.    In the Sixth Fire-Yttr Plan, the 
Railways were geared   to  electrify  2800  
kilometres  but could only complete  1600 Km. 
Tt would be  pertinent to point out that fie entire 
allocation     which     amounted  to  about, Rs.   
435 crores in the Sixth Plan period, which  will 
end on 31st March,  will be used by 31st March.    
So, it was not as • if the allocation was not used.  
But  due to very high rise in prices of inputs, we 
could not complete the entire programme. On  
the initiation of the total  Operating  Information  
System plan    of    computerisation, the World 
Bank loan of 280 million dollars becomes 
effective for electrification programmes and for 
workshop modernisation.       Ironically   much  
steam lias   been   generated   from   
electrification, especially  in the  matter  of  
com5nitment charges of Rs. 70,000 per day 
payable to the World Bank for riot drawing upon 
the loan   of  280   million   dollars.    This   loan 
for electrification and workshop modernisation 
will become effective when a consultant is 
decided upon for the computerised   operation   
information   system.     Till then,   commitment  
oharges     payable  on the total amount of loan 
not yet drawn is at the rate of 3|4 of per cent 
whereas on  the     loan actually drawn,  
minimum interest  charge   would  have   
become  due ranging currently between  10     
and     11 per     cent.    The     entire  loan  is to  
be utilised by 1990, and this target will   still he 
adhered to. 

The Railways are phasing out steam 
traction and the share of such traction in 
respect of freight traffic has dropped from 
11.4 per cent in 1979-80, to 4.3 per cent m 
1983-84, a substantial progress. The 
corresponding figure in respect of passenger 
traffic is a drop from 43.7 per cent in 1979-80 
to 32 per cent in 1983-84. 

Now, P come to the question of passenger 
amenities. T will just talk about the more 
important and more salient features. As I laid 
earlier, emphasis it being laid on courtesy 
extended to passengers and any report of 
diacourtety will be dealt with more  teverely 
and in 

a more swift manner. Of course there is the 
courtesy which one passenger extends to 
another.   I remember a story in which a  
gentleman gave tip hit reserved berth to an old 
lady.    As a reault of this, be was to arrive at his 
point of destination one day later.   He sent a 
telegram to his wife in  which he said 'Home 
aoon; one day later, just gave berth to an old lady 
Computerisation   also   would  eliminate the 
reported corruption in the matter of reservations.        
In    Delhi,   computerised reservations will 
become   partially operative on four terminal 
systems within this year   extending   to   65   to   
70  terminate, from early  next  year.    Steps 
have  also been taken to see that passengers are 
well informed   about  delays   and   cancellation 
of trains not only through the public address    
system    at    railway stations and enquiry  
offices,     but     more  importantly' through 
inter-action with All India Radio and   
Doordarshan,   which  extends   to   all the   nine   
zones.    I  am  grateful  to  the Information and 
Broadcasting Ministry for Shaving made this 
possible, 

Hon. Members have talked about catering.   
Recently, a catering consultancy contract has 
been   entered    into    with   the ITDC.   As a 
pilot project, we have taken up the task of 
modernising and updating the catering services 
in the main kitchen at New Delhi.    A study is 
being undertaken by the ITDC and steps would 
be taken as a result of this study to standardise 
means  and to cater in a more efficient and  in a 
hygienic  manner.  (Interruption). 
SHRI IAGESH DESAI (Maharashtra): What 
about the food served in the trains? SHRI 
MADHAVRAO SCINDIA; As 1 siiid. this 
will be a pilot project. The food served on the 
trains which are catered to. and server from 
New Delhi will also hopefully improve in 
quality. 

Similarly, we have also entered into a 
consutancy contract with the "TTDC, for the 
construction of Railway Yatri Niwas's. It is 
proposed to provide a Niwas of 50 to one 
hundred rooms it" New Delhi for middle and 
lower middle class passengers, who normally 
have to. spend a lot of money in search of 
accommodation. 
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This too is a pilot project and wo would like 
to our expeience. The ultimate aim is that 
such niwas's should be constructed in certain 
divisional towns where middle class travellers 
are hard-pressed to find suitable 
accommodation at reasonable rates. The stress 
would be to provide clean, simple 
accommodation and a simple hygienic meal at 
cheapest possible rates. All the frills of room 
service and telephone in each room can be 
dispensed with. A common dining room i* 
envisaged which would serrg standardised, 
hot, fast food at fixed times. As It said, the 
aim, the primary aim, is to give Middle class 
and lower middre class passengers rooms 
within the station premises at the cheapest 
possible rates. 

SHRI   PARVATHANENI  UPENDRA: 
Where will yon locate it in New Delhi? 

SHRI MADHAVRAO SCINDIA: At 
present it is near the station building, very 
near to the station building, within 75 yards. 
The advantage is that we have railway land. 
We do not have to put in a large investment in 
land. This is the advantage. The successful 
implementation of such a wide network of 
Yatri Niwas's would undoubtedly eliminate 
the foot-soreness of tired passengers and 
reduce, their exploitation by those who take 
advantage of the travellers' unfami-Karity 
with the place and thrive by providing 
transport and accommodation at unreasonble 
prices. The hon. Minister has already referred 
in his budget SJpeech to the elimination of 
wasteful ex-jDenditure and new avenues of 
income which can basically be achieved only 
through a very strong marketing drive. A 
detailed examination is taking place as to how 
best this could be effected. 
As far as man management is concerned, 
whatever fund the railway gets it will ever be 
enough. Because of the backlog we will 
always be short of finances. So, given this 
continual shortage of resources ha the 
foreseeable future, the only way to really 
improve the Indian railways is through better 
man management. And M this juncture I 
would like to express my gratitude to the 
entire railway family belonging to all 
categories tor the efforts that they have put in 
and the excellent in- 

dusttrial relations that they have maintained. 
Our operation must be an exercise in which 
each and every person of the family of 1.8 
million feels personally involved. It goes 
without saying that ultimately the efficiency 
of the signal marmot the guard or the 
permanent way inspector is as important to 
the final outcome as the efficiency of the 
Chairman of the Railway Board. It will be our 
endeavour, therefore, to effect positive 
improvement in our approach by creating this 
feeling of involvement. We have instructed 
the General Managers that there should be 
seminars and group discussions at regular 
intervals at all levels and that reports of such 
discussions must be sent to the Ministry along 
with any suggestion received from any level, 
provided the suggestions are constructive. Let 
each person feel a part of this grand exercise 
and let him understand that he is no less 
important to the railway system AS we 
Ministers may be. If this exercise remains the 
effort of an individual it can never succeed. 
For success it has to be transformed into a 
team exercise. 

The Railway Ministry has incurred 
severe criticism in the matter of raising 
resources through freight and passenger 
fare hikes, bnt economic realities have 
to be faced squarely and with boldness 
by creating a more healthy financial situ 
ation. It is this economic and emotional 
lifeline that we seek to preserve before 
the situation disintegrates into one which 
brooks no revivali I would like to point 
out here, however, that our average re 
ceipt per tonne kilometre and our ave 
rage receipt per passenger kilometre is 
amongst the lowest in the world in rupee 
terms. On British Railways, the receipt 
per tonne kilometre and then the receipt 
per passenger kilometre is 0.46 and 0.52. 
On German Federal Railway it is 0.58 
and 0.80; French, 0.38 and 0.46; Japan, 
0.36 and 0.52. Pakistan which is more 
relevant      is 0.27      and 0.06. 
In our case it is 0.3 whereas Pakistan is 0.27 
as far as per tonne kilometre is concerned and 
0.04 where Pakistan is 0.06 as far as 
passenger ktte-mctre is concerned. 
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[Shri 'Madhavrao Scindia] 
In fact, tariff increases have always been 

much lower when compared to the rise in 
co»t of inputs, which is evident from the 
following: 
Taking 1970-71 as the base year, with an  

index figure  of   100  in  1975-76  the 
composite weighted input cost was 186.4, while  
passenger  kilometre  rate  was   138 which was 
50 point less and goods tonne kilometre    rate   
was     158   which   is   36 points less.   
Composite cost rose in 1982-83 from  186.4 to 
393.8, while passenger tariff rose only to 242.4 
and goods revenue* to 353.6 which was still  
150 points behind, as  far   as   passenger   
revenue   is concerned from  cost    of input rise   
and approximately 40 points behind as far a* 
goods  revenue was  concerned.  Similarly, huge 
losses have resulted from the railway policy .on 
suburban    season tickets. This  loss has risen  
from Rs.   12  crores in  1970-71 to Rs. 70 crores 
in 1983-84, and in  1984-85 it will not be less 
than Rs. 78 crores. Several expert groups, as" 
the hon. Members know, have gone into -this. 
The RCC had said that losses    on account of 
suburbans should    be pegged to 1965-66 level, 
which was the last year in which the Railways 
earned a surplus. Generally,   they   have   said,   
they   should rise.    Similar has been the 
recommendation   of  the  Committee   on  
Social   Bur-dans. The Rail Tariff Enquiry 
Committee has said that the quantum of 
concession on monthly  season  tickets is  
unique  to  the Indian  Railways,     No   such    
concession anywhere else in the  world exists.    
The concession should not exceed 50 per cent. 
At present, even with the hike, our concessions 
are 50 per cent to 74 per cent. The NTPC has 
said, "a good case exists" and the RRTC has    
also said    that the Railways  have   no   option;   
the  monthly season ticket fare should be 24 
times the single  journey  fare   and  increase   
should be phased over the next three years.    By 
2000 A.D.  the suburban traffic is likely to   be 
40 million   passenger    kilometres and  with   
this  phenomenal   increase,   unless the monthly 
season tickets are equitably  increased,    losses  
will   be  colossal, which just cannot be borne by 
the Railways. 

Now in the face of these recommendations, we 
have gone in for a slight rise in suburban season 
tickets this year. Undoubtedly the Indian 
Railways have to provide a social service also. 
But it has to be a judicious mix between social 
obligations and commercial considerations. It is 
not proper to emphasise merely one at the 
expense of the other. in this context, I would like 
to bring to the knowledge of the hon. Members 
that the estimated social obligation which the 
Indian Railway is fulfilling as of 1984-85 
amounted approximately to Rs. 1100 crores. 
coaching service, suburban and noa suburban Rs. 
827 crores, loss in freight on low rated commo-
dities Rs. 200.72 crores, loss on unecono-* mic 
branch- lines Rs. 60 ' crores—i.e. Rs. 1,087.56 
crores. In fact the social burden in one given year 
amounts to our total annual requirement of track 
renewal, including phased clearing of backlog. If 
we had money equivalent to this Rs. 1100 crores 
we could have electrified 5000 kilometres of 
railway line or renew ed 6,200 kilometres of 
railway line or been able to complete all the 1800 
bridges, which need to be rebuilt. 

SHRI PARVATHANENI    UPENDRA: It 
is all hypothetical. 

SHRI MADHAVRAO SCINDIA;       1 
want you to understand the positron, St 
is not as if we are not going to meet 
the burden. You yourself are an extreme 
ly knowledgeable person as far as rail 
ways are concerned. I thought there 
might be some people to whom I should 
point out this effect of burdens and bring 
it to their notice, I can assure the Hosse 
that ___ 

SHRI JAGESH DESAI: It is the duty of  
the Government to provide transport. 

SHRI MADHAVRAO SCINDIA: As I said, 
I quite agree, but it should be a judicious mix 
between social obligation and commercial 
considerations. And as far as Indian Railways 
are concerned, we will certainly fulfil our 
social obligations. But our Social obligations 
are not limited to the cities. We have a social 
obligation to the tribals of Jhabua and Bastar; 
we have a social obligation to the tribals of 
Orissa  and Andhra Pradesh. 
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AN HON'BLE MEMBER  And Bihar. 

SHRI MADHAVRAO SCINDIA: And 
Bihar. And therefore there hat to be a much 
wider perspective. We just cannot sater to one 
section. 

SHRI JAGESH DESAI: Because Ihey have 
to go daily for their work. They have to go 
compulsorily for their service. 

SHRI MADHAVRAO SCINDIA: The 
views of the hon  Member will be kept in 
mind. 

I can assure the hoh. House that under 
Railway Minister Bansi Lal's guidance this 
year we will see an increase in the efficiency 
of the working of the Indian Railways. January 
and February have already seen an all titne 
record loading of 22.6 million tonnes and 
20.14 million tonnes respectively. A realistic 
beginning has been made, and it will be ma-
tched by realistic efficiency. To improve the 
efficiency, even more, recommendations of the 
RRC are being closely examined, end 
instructions have been issued to set up a 
special unit in the Railway Ministry to oversee 
rapid implementation* of these 
recommendations. Not only these 
recommendations, but the import-tant 
recommendations of other committees also. 

As far as the railway's contribution 
towards improvement in the environment 
and encouragement of healthy activities 
amongst youth are concerned, we intend 
to undertake a very heavy afforestation 
programme on railway land, which will 
improve the environment. Certain con- 
essions for youth were announced in the 
Budget, and further relaxation has been 
announced, in that the number of people 
who should comprise a group to be eligi 
ble for concession, have been reduced 
from ten to six.  

I would like now just to take up the points 
that have not been covered here and   which   
Members   have   mentioned. 

Shri Sen talked about the lead having 
shown am increase. It is basically a very good 
thing. 

- He talked    about neglect    of Bensal Bengal  
has    been one of    our leading States  
historically,  culturally  and  econo-aically,  and  
this Government  is absolutely committed to 
giving" it full onsider-ation.    As far    as 
neglect of Bengal is concerned, it will be our 
attempt to see hat  this  allegation which has  no 
bant, does not  come  true    in  future  also.    I 
would like to  inform the hon. Members hat as 
far as on-going projects are con-cerned,    in  
most    States   the   maximum value  of  the   
on-going  projects  is  about Rs. 150 crores to    
Rs.    250    crores or Rs. 300 crores. As far as 
Bengal is concerned, it is Rs. 900 crores. As far 
as the Budget allocation this year tor laying of 
new  lines  is  concerned,    for  the  entire 
country Rs. 56 crores have been allotted and for 
Bengal Rs. 90 crores have bee* allotted.  
(Interruptions) That is a part of the  system.  As  
far  as  suburban loss  '* concerned, the total loss 
that we are incurring, that we expect to incur, 
this year is about Rs. 78 crores.    Of that Rs. 78 
crores, Rs. 51 crores is the loss made on 
Calcutta suburban. As far as route kilometres,   
are    concerned,     Bengal    ranka second  only  
to   Punjab;  the  route  kilometres   of   Railway   
track   per   thousand and square kilometres are 
41.9 which is at   least   11   percentage   points   
ahead   of "he third leading State. So, I  think 
that Members should be convinced. If they re-
fuse to be convinced, there is nothing 5 can do 
about it. 

SHRI       R.        MOHANARANGAM: 
You are satisfying only West Bengal. 

SHRI MADHAVRAO SCINDIA; No. I am 
answering the Member He ha* raised the 
issue. That is why I am answering.   
(Interruptions) 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): He will come one by 
one. 

SHRI MADHAVRAO SCINDIA;    Mr. 
K. K. Birla talked about the quick-transit 
service. It is called now the speed link—and 
that it should be given good publicity, that it 
should be well publicia- 
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[Shri Madhavrao Scindia] 
ed so that people can be aware of it and take 
advantage of it, I think that is a Terr good 
suggestion. It hat been done in the past, but if 
we have slipped in the recent months, I will 
certainly do my best to see that amends are 
made. 

As far as    the    constitution    of    the 
JZRUCC  is concerned,  this  will  also   be 
done. 

As far as stepping up orders for railway 
wagons is concerned, I am afraid, Mr. Birla, 
we are extremely helpless, and the allotment 
for 1985-86, is only Rs-156 crores. But we 
understand the problems of the wagon 
industry, and we Will be doing our best in the 
future to .see that some way is found. 

Mr. Upendra made several suggestions. He 
said that leads have shown a downward  
which they have not. 

He said that the number of coaches and 
wagons have come down. This may be 
marginally correct. I did not have the time to 
look, into the figures. You may be  right? 

As far as arrears in POH, periodic 
overhauling of rolling stock, is concerned, 
strict schedules are adhered to certainly over 
the last  two months. 

He said that the staff increases have been 
too much. In the period from 1970-71 to 
1982-83, in these 12 years the increase in 
freight traffic has been 35.7 per cent and 
increase in passenger traffic has been 53.1 per 
cent. In the ^ame period increase in staff has 
been only 13.3 per cent. I think this shows 
generally   a   more   productive  use. 

SHRI   PARVATHANENI   UPENDRA: 
did not say about the increase in the 

number  of  staff.   I  mentioned   that   staff 
costs are going up steeply. 

SHRI MADHAVRAO SCINDIA: Na-
turally the staff costs goes up becauw we have 
to pay D.As., bonus, etc. He has suggested 
mobile medical vans should be pressed info 
service for staff who live on wayside stations 
who face lot of diffi- 

culty in getting medical treatment. 1 think it is 
a very good suggestion and highly 
constructive. I also think it is sometbius . 
should be examined. Incidentally, us the hon. 
Member knows there were some medical vans 
which could be supplemented by mobile 
ambulances to cater to   their   needs. 

Then, he talked about RPF and GRP 
responsibilities which requires redefinition.  I  
agree with" him. This exercise  is 

ready   being  undertaken. 
The hon. member had also suggested (ion of 
coal dumps. This is an excellent idea from the 
Railway's point of  but I do not know what 
type of reception it will receive from the Coal 
Ministry. However, it will be taken up with 
that  Ministry. 

SHRT PARVATHANENI UPENDRA; 
They have  agreed to implement it. 
SHRI MADHAVARO SCINDIA: la fact, I 
had a meeting slated this afternoon with, the 
Coal Ministry, but because this debate went on 
a little longer than I expected, so I had to 
postpone it. It will be examined immediately. 
Mr. Upendra also suggested integrated trans-
port system. It is a very good suggestion. But 
it has a lot of ramifications. It needs to be 
examined. It is true that it is generally found 
that the Railways would become much more 
viable over 500 netre and road transport may 
be in a competing situation under 500 kilo-
metres. We should set up an integrated 
approach where we can deliver fsora point (A) 
to (B) and then road trans-poit could take over 
so that not only do we have a more efficient 
way of carrying freight but we can alsto_ 
provide door to door service. This is a good 
suggestion. Then, he also suggested that the 
corporate plan for Railways should be 
updated. This plan is being updated, from 
1985 to 2000. 
Mr. Gautam talked about cleanliness of 

coaches and bathrooms and the availability of 
drinking water. All this is receiving attention; 
and especially drinking water is  a prime 
necessity. There is no excuse for  there to be 
inadequate supply of water.    This would be 
looked into. 
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Mr. Bapu Saheb Kaldate talked about 
Railway facilities and projects generally being 
off the mark when they are implemented. I 
think this will vary from case to case. He has 
also talked about social obligations, which 1 
have already talked about. 

Mr. Mohanarangam suggested that surplus 
railway lands can be sold and t'je proceeds 
utilised for the railway. A lot of railway land 
is required for future-expansion. But even that 
may be in Then tnere are certain problems, 
because most of it is acquired by the State 
Governments. Therefore, under some 
agreements it will have to be first sold back to 
the State Governments at initially accepted 
value. There is a problem there also. It is not 
that we can sell on the free market. 

SHRI PARVATHANENI UPENDRA: 
Why carmot the Railways lease it on short-
term,   that  is,   for  ten years? 

SHRI      MADHAVARO       SCINDIA: 
That is already being examined. But as far as 
outright sale is concerned that nay not be 
beneficial. 

Mr. Bhardwaj has talked about the 
constitution of ZRUCC. He has also talked 
about the Railway development in Bihar 
being inadequate and the facilities for spouses 
and companions along with Members of 
Parliament. This has already been attended to, 
which I think will ensure the future marital 
bliss of .MPs. Though some times the com-
panions may  create  a problem 

Mr. Waghela talked about use of double-
deckers. This was introduced> but there were 
some problems faced by passers with regard 
10 the design of the deckers. The lower deck 
passengers found a 'lot of dust coming in and 
upper deck pnssenge.s found it a bit too hot. I 
think there will have to be some design 
alterations. But basically the idea is a food  
one. 

Mr. Gopalsamy talked about payment of 
commitment charges to the World Bank 
which I have already talked  about. 

Mr. Ghulam Rasool Matto talked about 
floating railway bonds for railway resources. 
. Thi, matter was taken up with the Ministry 
of Finance some time ago and was not 
accepted by them, because they look at the 
country's resources as a whole. But it is 
something which if he is prepared to support 
us, we would very much )ike to go and argue 
out again with the  Finance Ministry. 

As far as Jammu and Kashmir is 
concerned he said it was not getting its share 
of the passenger tax. I believe approximately 
Rs. 17 lakhs have been given every year in 
the past few years. If in the recent period, it 
has not been given, I will immediately  take 
action,. 

 Mr. Goswami talked about Army jawans 
travelling in the north-eastern region. There 
is a problem. The problem is recognised. 
The problem. is being tackled. 

Mr. Natha Singh—1 thank him very much 
for- supporting the budget very strongly 
talked about the causal labour not being 
given jtemporary status. We are absorbing 
approximately 20,000 to 25.000 casual  
labourers  every year. 

.Mr. Suresh Pachouxi made a very spirited 
defence of the budget. I thank him very -
ranch. The items he raised will be looked 
into. He talked about relief to be given to 
railway employees involved in the Bhopal 
Gas tragedy. Already relief has been given as 
far as the gas tragedy, is concerned. But it is 
a tragedy of colossal proportions and no 
relief will ever be enoegh. But whenever 
there is anything we can do, we shall 
certaini;. be alive to the problems of Bhopal. 
We will do our best for them. 

Mr. Joseph taBied about the capacity of the 
existing track for taking on new electric 
engines proposed to be imported frotu. 
abroad. There is a mistaken impression, that 
the capacity of the engine is 4000 HP It is 
not. It is 6000 HP. But the axle load remains 
the same. 'There is do excess pressure on the 
track. As for as hit point that the allocation 
for electrification projects is not being  fullu 
utilised is concerned, I have already 
mentioned it, He said the freight    
equalisation     should be    phased 
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•out. Well the Planning Commission and the 
Finance Ministry are the monitoring 
Ministries and we will abide by whatever 
decision they take. 

About token provisions for a large sumber 
of projects, as I said, kindly treat this budget as 
a budget - where we •re stemming the slide, as 
a budget where We want to consolidate, so 
that we can create a base to launch the 
expansion programme in the years to come. So 
kindly bear with us. I do realise that some 
allocations have been extremely taken in 
nature, but at least it has kept the project alive, 
so that it does not go out of the books. As and 
when funds are available, they will be 
immediately taken up. 

Smt. Sudha Joshi talked of an integrated 
approach to transport, which is very much 
required. She talked about the West Coast 
line. A total evaluation of the line is being 
done in its entirety and there is no plan to 
abandon this project, I can assure her. 

As far as a second electric locomotive 
factory being set up in Maharashtra ia 
concerned, there is no such proposal at 
present. She said that all production units 
should be brought under one public 
undertaking. Well, the Railway Minister has 
already passed orders that they should 
certainly come under one department. So soms 
progress in that direction is being made. She 
said that the working of the DRSO should be 
improved. It should be, I agree. 

Mr. Chakraborty also talked about the 
neglect of Bengal. I think I have clarified that. 

Mr. Sahu strongly supported the budget. 
And he said while supporting the budget—nnd 
I found that everyone, especially from our 
side, started by saying "I support the budget'' 
and then said, "but. . "—the increase in tariff 
came to Rs. 409 crores—he should have said 
Rs 495 crores—which is the highest in the last 
two decades. This is   not factually correct. 

 Mr. Tripatbi again defended the  budget. He 
wanted free passes to be issued to freedom 
fighters and their wives. This matter has already 
been sent from the Railway Ministry to the 
Home Ministry and it is waiting for thefc 
approval in the Home Ministry. 

Mr. Jagdambi Prasad Yadav talked about 
steam engines still being continued to be 
maintained with the connivance of officers, even 
though they are uneconomical. As I have just 
shown by quoting figures, we are phasing it out 
over a period of time, and there is nothing to 
generate too much steam about this. I think over a 
period of. time, this will be phased out. He said 
that instead of going in for the manufacture of 
new  wagons, there was scope for repairing a 
large number of wagons which were in a state of 
disrepair and then putting them back to use. 
Those which are totally obsolete and cannot 
really be repaired are 2-112 per cent, but every 
year 5 per cent are constantly under repair. 

He said that the Jamalpur training 
institution had deteriorated. It is an excellent 
institution and I share the hon. Member's 
concern. We will certainly look into it. 

He said that the passenger trains on the 
branch lines are in a poor state. Well, we have 
some problems there because every MP 
demands a new passengei train. 

And if we don't give them new trains, they 
say, you are not giving us new trains. 
Somehow or other We search out some 
coaches and We give them a train. Then they 
come back and say, "what an awful train have 
you given us? It is not fit for travel." All right, 
we are prepared to withdraw the train but we 
will do so only with your recommea-dation. 

Then AVM Kapur pointed out that ORP 
and RPF are unfit and corrupt. I may tell him 
the whole aspect is being looked into and we 
will certainly take adequate steps. He said 
Indian Railways (has the highest accident rate 
in the world.    1 am   afraid  overnight I could 
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not check it. But if  you relate the accident 
rate to the total kilometrage and then compare 
it. I am not so sure if this would prove correct. 

SHRI H. L. KAPUR (Nominated); I have 
seen a report lying in the Parlia-asent Library. 

1 can show it if you like. 
SHRI MADHAVRAO SCINDIA : 

Then he talked about medical check-up 
of running staff, that it is not done. Kapur 
Sahib, every three years there is a medical 
check-up........... 

SHRI H. L. KAPUR: It should be fuery six 
months or at least every year. 

SHRI MADHAVRAO SCINDIA : There 
is a medical 4theck-up every three years and 
after the age of 45 it becomes Am annual 
medical check-up. 

Then Dr. Kidwai spoke about un Manned 
level crossings. There are 1600 unmanned 
level crossings categorised as dangerous, of 
which 500 have already been manned and 
others are in the process of being manned. But 
then there •re certain rule$ and regulations to 
be observed. The onus of an accident is really 
on the road user where there is an unmanned 
level crossing. There are certain procedures 
which they have to follow pike the cleaner has 
to get down and wait till the truck crosses that 
unmanned level crossing and then only get 
back into the truck. I do not know how many 
people adhere to this procedure. However, I 
do agree that.. 

SHRI H. L. KAPUR: Is it not a fact Aat 
your cabin construction is faulty? There was a 
point which I had made. Your locomotive 
cabin construction does not give a safe back 
for the driver...., 

SHRI MADHAVRAO SCINDIA : Not to 
my knowledge, But since you have raised it, I 
will look into it. 

Then, Dhabeji talked about the recom-
mendation of the NTPC for electrification, 
that it is not given weightage. NTPC has a 
long-term perspective to all the programmes 
of Indian Railways. Therefore, these are 
things which are a continual process.    He 
asked why     the 

railways should     continue the     private 
operators  in India and  he wanted their take-
over.    There     are  very  old agreements  with   
these   railways,  which come up  for renewal 
once  in  10 years.    We have an option at that    
time. Shri Bhu-san  Rao gave Teiy constructive 
suggestions.    Malaviyaji wanted passes for 
freedom fighters.    He  wanted  allocation for 
electrification to be increased by Rs.  100 
crores.    I also want it and I fully support him 
in this, and I would ask him where he  can find   
the resources  for it.      He wants  us  to 
intensify the sale of scrap. This is   being  
looked   into   and  I thank him for his  very  
strong support. Praja-patiji talked about 
catering facilities and telecommunication 
facilities.  Both I have reviewed. Misraji talked      
about     traffic costs and hot box detectors.   I 
shall deeJ with this again in the concluding 
part. 

Mr. Mohapatra talked about the Railway 
Board being abolished. There is an RRC 
recommendation that it should continue. This 
is something which will be looked into. It is 
asked; Why should there be a separate budget 
for the Railways? (a) It gives flexibility to the 
Railways, (b) It ensures a fixed rate of return 
to the General Revenues, and (c) Being a 
commercial organisation it enables us to have 
our own Depreciation Reserve Fund and 
Development Fund, etc. 

I would like to thank all the other Members 
who have given suggestions like Mr, 
Chalterjee, Mr. Tyagi, Mr. Malviya, Mr. 
Yadav, Mr. Mohunta, Mr. Gowda, Mr. 
Dhvsiya, Das, Sukla, Rajangam, Ghulam 
Rasool Kar, etc. I thank all of them. But I 
must stress that the success of the exercise we 
are involved in ultimately depends a great 
deal on public cooperation. For instance, in 
monitoring trains I have seen in the majority 
of cases of train delays alarn; chain pulling is 
a common factor. In three divisions especia-
lly, this is a great problem. Danapur, 
Lucknow and Jhansi. The House would be 
astounded to know that in one month alone 
there were 1700 stoppages due to alarm chain 
pulling in Jhansi     Division. 
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[Shri Madhavrao Scindia] There were 2,000 
stoppages due to alarm chain pulling in 
Danapur Division; and there were 3,000 
stoppages in Lucknow Division. How can the 
trains reach in time? The point has been 
reached when members of the public have to 
consider the outcome of their action One 
individual alarm chain pulling may be 
insignificant to him •who indulges in it. But it 
is the cumulative position in totality that 
makes nonsense of the punctuality" of trains 
and in that process aouaense of us, the 
Ministers. Not oniy does that particular train 
get delayed, but because of .crossings it has a 
wider effect on punctuality of many other 
trains running on that section. Unfortunately 
passengers at later stations do no know the-

reasons for delay and it is natural for them to 
blame the old flogging horse, the Indian 
Railways... . 

SHRI SHYAM SUNDAR MOHA 
PATRA (Orissa): In the South Eastern 
Railway there is no alarm chain ;md still 
trains arc late 

SHRI MADHAVRAO SCINDIA: Similar is 
the matter of cleanliness and damage to railway 
property. For instance, commuters demand 
more trains. The General Manager says 'we are 
short of coaches and it is not possible.' The 
commuters say: 'No' we want mora trains The 
General Manager repeats: We are helpless and 
we cannot give more trains because of lack of 
coaches. The mob then tarns around and burn 
five more coaches. What is the point or 
purpose? Whose case is served? The day before 
yesterday, the 'Rail Roko' agitation- in the 
eastern zone has resulted in an estimated loss in 
freight and passenger movement of appro-
ximately Rs. 1 crores with same damage also 
inflicted on railway property. Now, whose 
cause was served and this too at a time when 
we are facing such financial strains and are 
doing the best possible wader the 
circumstances. Farther, fina. ncial damage is 
caused by the public demonstrations askins for 
more trains or better services. 

Regarding safety, Special Hot Box de-
tection system was installed in the eastern 
zone of the Indian Railways because this 
would have greatly enhanced wheel exle 

 safety. In this system a gadget fixed oa rati lines 
could  ilirough an infra-red system any 
malfunction in the wheel axle assembly. The 
Indian Railways felt elated with their success. 
However, their elation was shortlived because 
the gadget mysteriously disappeared from the 
rail track after only six weeks. The metal did 
have an intrinsic value. This is where we re-
quire public cooperation It is required in fact 
for the success of the entire Governmental 
exercise. Democracy/ is not a oneway street. It 
is a partnership a partnership between the 
elected Government and the people who elect 
them. If this point of fact is not lost sight of, no 
one will be able ' to create road-blocks in 
India's path of rapid and dynamic progress 
under the dynamic leadership of our Prime 
Minister. 

Sir, I would like to conclude now. Indian 
Railway is the living symbol of the unity, and 
integrity of the country. Our nation is in the 
process of transforming itself into a modern 
forward looking society—a society which is 
dynamic, but yet retaining its essential 
cultural ethos. It is a tribute to the way of 
thinking of our youthful Prime Minister that 
thongh deeply committed to modernity, he is 
like his respected mother, constantly and con-
sistently putting emphasis on the maintenance 
of India's cultural identity. It is this cultural 
identity which can imrpart the nation the 
depth of character required to digest the full 
impact of the leap-forward  in  science and 
technology,  and yet 

tain a national balance of mind a national 
identity. Material progress by itself can soon 
lead to a wayward and directionless nation. 
The Indian Railways can truly epitomise 
modern, technological progress, and yet 
remain an important symbol of national and 
cultural unity and integration. It unites in its 
embrace India both vertically and 
horizontally. 

A railway compartment recognises mo region, 
no religion and no caste, In oar trains travel 
people from the freezing: snows of the 
Himalayas to the warm water of the Indian Ocean 
from the baked deserts of Rajasthan to the 
salubrious  forests of Nagaland; in our 
compartments mix the Imam and the Pnrobit, the 
Priest and the Granthi. 
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la our carriages mingle people  of all castes,   
momentarily     breaking  out  into Tagore's  
ideal   India: 

"Where the world has not been broken 
up into fragments by narrow 
domestic walls". 

We require your understanding, your 
patience and your cooperation. We are con-
fident that we will receive this in full 
measure. And building upon that confidence, 
I am sure, we will strive to make Indian 
Railways yet another Indian success story. 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): He has made a very 
fiowery speech. (Interruptions). 

SHRI PARVATHANENI UPEN-DERA: I 
am not going to ask questions. But would 
only like to compliment him for the enormous 
pains he has taken—» pains not only in 
knowing but also understanding at least half 
the queries we raised. The other half he could 
get away with, with his charming smile. 
(Intemtp-tions). 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN); No further discussion. 
Now Statement by Mr. Shivraj Patil. 

STATEMENT BY MINISTER 
Integrated Policy Measures on Electronics! 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TEC-
HNOLOGY AND IN THE DEPARTMENT 
OF OCEAN DEVELOPMENT; ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ PATIL): Sir, this is a long 
statement, if you permit, I will lay it on the 
Table of the House. 

THE VICE-CHAIRMAN. (SHRI R. 
RAMAKRISHNAN): If the Members agree, 
he can lay it on the Table of the House. 
(Interruptions). 

SHRI SHIVRAJ PATIL: I beg to lay •a the 
Table a Statement regarding 'Integrated 
Policy Measures on Electro-ics\ 

[Placed in Library. See No.    LT-544! 
S5J. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): There are no clari-
fications. Now, Mr. Ghofoor. 

THE REQUISITIONING AND    ACQU-
ISITION OF IMMOVABLE PROPERTY 

(AMENDMENT) BILL, 198S 
THE MINISTER OF WORKS AND 

HOUSING (SHRI ABDUL GHAFOOR): 
Sir, I beg  to move: 

That the Bill further 10 amend the 
Requisitioning  and  Acquisition  of  Im-
movable Property Act,   1952,  be taken , into  
consideration." 

Sir, the power of the Government to 
requisition immovable property has been in 
existence for over four decades. According to 
the Act as amended by the Amendement Act 
of ]980, properties re-quisitioned on or before 
10th March 1970 are to be de-requisitioned 
within 15 years i. e. by  10th March 1985. 

After  passing  of   the   Amendment  Bill in 
Parliament in the year 1980. the Ministry of 
Works and Housing    has released from the 
requisition      during the period April  1980 till 
now,  102 properties. The Ministry of Works  
and  Housing is also taking   steps  to  release 
from requisition the   remaining     requisitioned     
properties early.   The  total      number  of  
properties requisitioned   by     various   
Ministries/, Departments all over    the    country     
is less  than 200 in number and     about 8,400 
acres of land. Most of the land, however, has 
been requisitioneft      by the Ministry of 
Defence.      It is, however,  the intention of 
Government to keep a  strict watch over the 
properties  requisitioned  by various  
departments and Union Territories so as to 
ensure that all the properties requisitioned on or 
before 10th   March.   1970  are  released  from  
requisition within two years and timely action  is  
taken for  releasing the    other properties within 
the period specified in the Act. Considering the 
revision of compensation and the programme    
of releasing the  properties,   the   amendment 
proposed to be made will not act     harshly 
against the individuals whose property is under 
requisition. 


